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 diplomatic  relations  with  a  regime
 which  fails  to  observe  even  ele-
 mentary  decencies  in  its  inter-
 nationa]  relations  and  diplomatic
 behaviour.”

 ft  wy  लीजिये  (मुंगेर)  मे  काम  रोको
 प्रस्ताव  रखने  के  लिए  सदन  की  अनुमति

 चाहता  हुं।

 Mr.  Speaker:  Nobody  is  objecting
 to  leave  being  granted.  Leave  js
 granted.

 Now,  the  Finance  Minister  is  re-
 plying  to  the  General  Budbet  debate
 at  3  P.M.;  so,  after  his  reply  we  shall
 take  up  this.  It  may  be  round  about

 4  o'clock;  it  will  be  taken  up  imme-
 diately  after  the  Finance  Minister's
 reply.

 12.22  hrs.

 PAPERS  LAID  ON  THE  TABLE

 ANNUAL  REPORT  OF  THE  INDIAN  INsTI-
 TUTE  OF  TrcHNOLocy,  Bomeay,  ron
 THE  yEaR  1965-66.

 The  Minister  of  Education  (Dr.  Tri-
 guna  Sen):  Sir,  I  beg  to  lay  on  the
 Table  a  copy  of  the  Annual  Report
 of  the  Indian  Institute  of  Technology,
 Bombay,  for  the  year  1965-66,  [Placed
 in  Library,  See  No.  LT-611/67].

 ANNUAL  REPORT  OF  THE  EMPLOYEES’
 State  INsuRANCE  CORPORATION  FOR
 THE  YEAR  1965-66  anp  Normmcations
 under  CoaL  Mines  Provipent  Funp
 AND  Bonus  Schemes  Act,  1948,

 The  Minister  of  State  in  the  Mints-
 try  of  Home  Affairs  (Shri  Vidya
 Charan  Shukla):  Sir,  on  behalf  of
 Shri  Lalit  Narayan  Mishra,  I  beg  to
 lay  on  the  Table—

 (i)  A  copy  of  the  Annual  Report
 of  the  Employees’  State  In-
 surance  Corporation  for  the
 year  1965-66,  under  section
 36  of  the  Employees’  State
 Insurance  Act,  1946.  [Placed
 in  Library.  See  No.  LT-610/
 67).
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 (2)  A  copy  each  of  the  follow-
 ing  Notificationg  under  section
 7A  of  the  Coal  Mines  Provi-
 den  Fung  and  Bonus  Schemes
 Act,  1948:—

 (i)  The  Andhra  Pradesh  Coal
 Mines  Provident  Fund
 (First  Amendment)  Sche-

 me,  1967,  publisheq  in  Noti-
 fication  No.  G.S.R.  743  in
 Gazette  of  India  dated  the
 20th  May,  1967.  [Placed  in
 Library.  See  No  LT-812/
 67).

 (ii)  The  Rajasthan  Coal  Mines
 Provident  Fund  (First
 Amendment)  Scheme,  1967,
 published  in  Notification
 No.  G.S.R.  744  in  Gazette
 of  India  dated  the  20th
 May,  1967.  [Placed  in  Lib-
 rary.  See  No.  LT-613/87}.

 (iii)  The  Neyvelj  Coal  Mines
 Provident  Fung  (First
 Amendment}  Scheme,  1967,
 published  in  Notification
 No,  G.S.R.  745  in  Gazette
 of  India  dated  he  20th
 May,  1967.  [Placed  in  Lib-
 rary.  See  No.  LT~614/67].

 (iv)  The  Coal  Mines  Provident
 Fund  (First  Amendment)
 Scheme,  1967,  published  in
 Notification  No,  G.S.R.  777
 in  Gazette  of  Indig  dated
 27th  May,  1967.  [Placed  in
 Library.  See  No,  LT-615/
 67).

 SIXTEENTH  ReporT  oF  THE  UNION  Pur
 Lic  Service  ComMMissiON  AND  ALL
 Inpia  Services  (MeEptcAL  ATTEN-
 DANCE)  AMENDMENT  Rutes,  1967.

 Shri  Vidya  Charan  Shukla:
 beg  to  Jay  on  the  Table—

 Sir,

 (1)  A  copy  each  of  the  follow-
 ing  papers  under  article  323
 (1)  of  the  Constitution: —

 (i)  Sixteenth  Report  af  the
 Union  Public  Service  Com-
 mission  for  the  period  Ist
 April,  1965,  to  315  March,


